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[&feror gfsrm o (Rutor grs))
1L

ITTE, 8 I, 2026

FT.3M. 2948(37).— o1 Tae, 1989 (24 of 1989) (ST INT ITh UFe FHgT SITUIT) % FFarT 20A
& FI-TFT (1) T & TS TRAT T SETHTA F2d gU, i T (T HATAT, AIST A€ 1Ad, HegaHeTT
AT, ST FeMHe) g ATHT % J18 [ Tfectsh HFHag & oIy, ag FTHIA, et grer =7y a7 &
3T 0 Sreeer | T AT 8, T T Wioree, ATHT AT 15T o Jed il (o7l § “Tee T -ToaslTo[¥ €29
(185Kms) & &= ST &l T HTA o (10 F&AL 2, THh GIT UHT FTHIT GG T SO SET JdTa &

I I § w1 T a1 s {T R TH ATSE=AT o et oS § Yo Ay [ty 7
T AT o AT IRy 37 FhdT § ST 3<% ATAHIHT it T 20T 6T ITITT (1) F dgd STULUE 3297
form Uaft s 7 ST w2

U ZT AT, T LA TIoee, AT “ToeAT - To[Y T2 (185Kms) o &= Tafei T &l
T A F [oIT, Heqm STy, ATt AC/TeATT 3T Afaea AT TSTaet FHIFIT FHeAd i o qroe forfted &
T SITUIT 3T 7 FIL TATT STTUI S TR AATEN AT FleA AT Fl, G& AR T FIGAT TATGHE &
qAATS T HIHT <M, 3T THT G9ft It 7 g9 % 978 3f¥ oW &l 3fT = g1, a1 9eq7 AA T
FELT THE, T AST T, TN HT AT § ThaT g IT ATHIL FT Tl &

4142 GI/2026 (1)
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I AfAT=m Y amer 203 T ITUTIT (2) F Aeavid qeqT TTTARTT 1T T 3 &g off sraer
sfaw grm:
TH AITETRRSTT & Tgd 3T ATl FHIA % A€ Tl 3T AL (Sood ITeed g 3% ST AN =g,
F T SAATREY F FUT TaqT0 U AT | AT Ivg o T gl
TG

FATaH T o gl forer & Km 0/700 & Km 12/260 @ o i & e § Tz & ey a7 fa=r
TEHAL o6 UFTAT 1 ST AT AHIT TSIl 97 AT

ST FAleh oreT: et
qTh: ST wTier 1: STy JTeor
& SE]
A EEqT  [@awerE. (AT ywR [ f wei RICIREEIEY .
@i [T
1 722 BEL o =T 0.96 0.3885
2 7232t [fASt g 0.85 0.3440
3 728/t st g 0.33 0.1335
4 730/T1 st g 0.93 0.3764
5 730/t st clkerch 0.06 0.0243
6 731/ fesft cilkerch 0.26 0.1052
e 3.39 1.3719
ST FAlEH IEEIRE SR
LREHE SR e 2: ST AT
IR ECIEY
A HET (G T FIFR (i AR e (TRA )
(FH)
1 12 EEl Rt g 549.00 0.0549
2 13 GEl Tiafdd qw 725.44 0.0725
3 28/1 GEL TiEfdd qH 4363.00  |0.4363
4 21 T - 283.00 0.0283
5 11 AT - 47.85 0.0048
6 648/1 AT - 139.59 0.0140
7 650 A - 728230  |0.7282
8 651 AT - 460.00 0.0460
9 652 SREOEY - 882.71 0.0883
10 653/t GEL TRatad g 775.09 0.0775
11 658 SREOEY - 379.55 0.0380
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12 660 AT - 495.00 0.0495
13 664 AT - 2218.40  [0.2218
14 644 SECILS - 682.00 0.0682
15 645 T - 2562.00  |0.2562
16 646 T - 331.97 0.0332
17 647 T - 2173.97  0.2174
18 663 AT - 1688.19  [0.1688
19 637 AT - 79.00 0.0079
20 1073 SEETE - 419.00 0.0419
21 1077/2 st e qH 969.00 0.0969
22 1077/3 st Tiafdd qH 2363.00  |0.2363
23 1078/1 SECILS - 13.47 0.0013
24 1078/2 SECILS - 2081.00  [0.2081
25 649 SECILS - 1487.00  [0.1487
FA 33450.53  [3.3451
ST FAleH IEEIRE SIRL
ATA: ST i 3: gfesft

IR ECIEY
FAEET [@IAUE, (R A TFR (S T AT (SR (AT #)

(Ths #)
1 12/T BEL RZE 0.21 0.0850
2 12/ BEL oY 0.4 0.1619
3 137 e A @ A 0.88 0.3561
4 22/71 A I & 0.13 0.0526
5 22/m2 A A 0.4 0.1619
6 22/73 MASIAU (-1 R | 0.05 0.0202
7 2371 A I 0.15 0.0607
8 23/m2 st FoY 0.1 0.0405
9 23/411 st FoY 0.63 0.2550
10 23/5}1 &l Foft 0.08 0.0324
11 2311 st Foft 0.27 0.1093
12 23/512 st Foft 0.65 0.2631
13 8/ BEL Foft 0.66 0.2671
14 8u2u3 st Foft 0.15 0.0607
15 8u21r1 st Foft 0.15 0.0607
16 8/T2T2 st Foft 0.13 0.0526
17 8/dt2 st Foft 0.58 0.2347
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18 7/#1T st FofT 0.17 0.0688
19 7/#1T st FofT 0.18 0.0728
20 4 st FofT 0.1 0.0405
21 2/1 fasft T 0.04 0.0162
22 2/11 fesft FoT 0.05 0.0202
23 2/12 fesft FoT 0.05 0.0202
24 2/13 fesft FoT 0.05 0.0202
25 2116 fesft FoY 0.05 0.0202
26 2/*/20 fasft RTED) 0.01 0.0040
27 142/ T [ 0.45 0.1821
28 3/& REL FoY 0.22 0.0890
T 6.99 2.8288
ST FAleH oreT: et
qTh: ST wTie 4: grefTestt
o ST [T Y FTAER [ T IF m&%:)w(wﬁ)
1 138/m/1w [T T 0.02 0.0081
2 138/1/2 st FoT 0.09 0.0364
3 138/1/3 fAsft T 0.06 0.0243
4 138/ [T T 0.01 0.0040
5 138/d1/4 fAsft T 0.02 0.0081
6 138/41/5 ikl FoT 0.03 0.0121
7 138/#1/7 Bkl oA 0.01 0.0040
8 138/#1/6 il T 0.01 0.0040
9 138/#1/2 fesft T 0.01 0.0040
10 138/#1/3 il T 0.02 0.0081
T 0.28 0.1133
TS FATEH RreT: e
ATH: Tt i 5: grATHer
e e d, (g AR [afr R ﬁ&%;w(@@wﬁ)
1 111 fasft FoHT 0.54 0.2185
2 1/2 fasft FoT 0.38 0.1538
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3 56/1 FoT 0.09 0.0364
4 56/2 fasft FoT 0.09 0.0364
5 56/13 fasft FoAT 0.19 0.0769
6 60/T fasft FoAT 0.77 0.3116
7 60/&T2 aeEy S @i Ea 0.3 0.1214
8 110/2 st FoY 0.04 0.0162
9 110/3 st FoY 0.11 0.0445
10 110/4 st FohT 0.13 0.0526
11 110/5 st FoHT 0.13 0.0526
12 111(F) A A @ v 0.12 0.0486
13 112/4F st T 0.33 0.1335
14 319/ fasft FoHT 15 0.6070
15 113(f) Sreni i e g 0.15 0.0607
16 114/81 (@Sl FoHT 0.49 0.1983
17 114781 (Al FoHT 0.13 0.0526
18 1147872 [ FoT 0.55 0.2226
19 215/&F fasft Tt 0.13 0.0526
20 215/1 st FoT 0.05 0.0202
21 215/2 fasft FoHT 0.04 0.0162
22 215/3 fesft FoHT 0.04 0.0162
23 215/4 fesft FoT 0.11 0.0445
24 215/5 fesft FoHT 0.15 0.0607
25 214/ [T FoT 1.22 0.4937
26 317/ fesft FoHT 0.1 0.0405
27 317/ fesft FoT 0.29 0.1174
28 318/1 fasft FoHT 1.28 0.5180
29 220/ A A @ 0.56 0.2266
30 220/aF EEi RLED 0.03 0.0121
31 450/T ey g @i 2.1 0.8499
32 450/t A A @ 0.7 0.2833
33 320/ GEEARA (IR CEc § 0.48 0.1943
34 2/1/1 BEL Rl 0.15 0.0607
35 2/1/2 GREART (2 1 R 2.32 0.9389
36 2/ AE W @ 2.45 0.9915
37 452/t AE I @ e 0.06 0.0243
38 52/% AE I @ e 0.1 0.0405




6 THE GAZETTE OF INDIA : EXTRAORDINARY [PART II—SEC. 3(ii)]

39 52/ GEL FohT 0.01 0.0040
40 115/ AE I @ e 0.28 0.1133
41 115/7 AE I @ e 0.12 0.0486
42 213/ AET I @ a 0.28 0.1133
43 213/3% AE A @ e, 0.27 0.1093
44 392/ MASIRU (i N R e ) 0.2 0.0809
45 451/t SASIRU (L N - R e g 0.23 0.0931
46 54/1/1 &l FohT 0.23 0.0931
47 54/2 st FoHT 0.25 0.1012
48 54/3 fasft FoHT 0.32 0.1295
49 53/T1 fasft FoHT 1.6 0.6475
50 53/% Kkl For 0.43 0.1740
A 22.62 9.1542
ARTRT
UHs U TR
. STHI BT uRafda  [@daror

frem [dqe 4 R e yfy  [Fei yfyy (&)
TRl [T’ [ T [3.39 2.11 0.32 0.96 -
TRl [FR]  [SedR] e 8.26 5.85 . - 2.41
TRl [t [HeRdl 6.99 2.06 4.93 ! I
TRl [FRl [gHTe 0.28 - 0.28 - -
TRl [’ [gTdTde! 2262  [10.72 11.9 - -
el 41.54  [20.74 1743 |0.96 2.41

[T, .25, 27 1/H U/ UAHT/2026-27 /57 THd1/1727]
TRT I, T sAtsar-l/Awtr

MINISTRY OF RAILWAYS
[South Western Railway (Construction Organisation)]
NOTIFICATION
Bengaluru, the 8th June, 2026

S.0. 2948( E).— In exercise of the powers conferred by sub- Section (1) of Section 20A of the Railway
Act, 1989 (24 of 1989) (hereinafter referred to as the said Act), the Central Government (Ministry of Railway, South
Western Railway, Construction Organization, Bengaluru Cantonment) after being satisfied that for the public purpose,
the land, the brief description of which has been given in the Schedule annexed hereto, is required for the execution of
the Special Railway Project, namely. “Doubling between Ballari-Chikjajur station (185Kms)” in the District of Ballari
in the state of Karnataka, hereby declares its intention to acquire such land:

Any person interested in the said land may, within thirty days from the date of publication of this
notification in the official Gazette, raise objection and use of such land for the aforesaid purpose under sub-section (1)
of Section 20D of the said Act:
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Every such objection shall be made to the competent authority, namely, AC/Ballary. And arbitrator
namely Regional Commissioner Kalburgi. for the execution of the Special Railway Project, namely “Doubling between
Ballari-Chikjajur station (185Kms)” in writing and shall set out the grounds thereof and the competent authority shall
give the objector an opportunity of being heard, either in person or by legal practitioner, and may, after hearing all such
objections and after making such further enquiry, if any, as the competent authority thinks necessary, by order, either
allow or disallow the objections:

Any order made by the competent authority under sub-section (2) of Section 20D of the said Act shall be
final:

The land plans and other details of the land covered under this notification are available and can be
inspected by the interested person at the aforesaid Office of the competent authority.

SCHEDULE

Brief description of the land to be acquired with or without structures falling in the stretch of land from Km:0/700 to
Km:12/260 In the district of Ballary in the state of Karnataka.

State: Karnataka District: Ballari
Taluk: Ballari Village 1: Ballari Rural
Area Area
SI. No. Survey No. [Type ofland [Nature of land In local unit (in Hectares)
(Acre)
1 722 Private Land Conversion 0.96 0.3885
2 723/A2B1 Private Kushki 0.85 0.3440
3 728/B Private Kushki 0.33 0.1335
4 730/A1 Private Kushki 0.93 0.3764
5 730/B Private B Kharabu. 0.06 0.0243
6 731/A Private B Kharabu. 0.26 0.1052
Total 3.39 1.3719
State: Karnataka District: Ballari
Taluk: Ballari Village 2: Ballari City
SI. No. Survey No. Type of land Nature of land Ar.e a In local Area (in Hectares)
unit (sqm)
1 12 Private Converted Land 549.00 0.0549
2 13 Private Converted Land 725.44 0.0725
3 28/1 Private Converted Land 4363.00 0.4363
4 21 Government -- 283.00 0.0283
5 11 Government -- 47.85 0.0048
6 648/1 Government -- 139.59 0.0140
7 650 Government. -- 7282.30 0.7282
8 651 Government -- 460.00 0.0460
9 652 Government -- 882.71 0.0883
10 653/C Private Converted Land 775.09 0.0775
11 658 Government -- 379.55 0.0380
12 660 Government -- 495.00 0.0495
13 664 Government -- 2218.40 0.2218
14 644 Government -- 682.00 0.0682
15 645 Government -- 2562.00 0.2562
16 646 Government -- 331.97 0.0332
17 647 Government -- 2173.97 0.2174
18 663 Government -- 1688.19 0.1688
19 637 Government -- 79.00 0.0079
20 1073 Government -- 419.00 0.0419
21 1077/2 Private Converted Land 969.00 0.0969
22 1077/3 Private Converted Land 2363.00 0.2363
23 1078/1 Government -- 13.47 0.0013
24 1078/2 Government -- 2081.00 0.2081
25 649 Government -- 1487.00 0.1487
Total 33450.53 3.3451
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State: Karnataka District: Ballari
Taluk: Ballari Village 3: Mundrigi

Area In local .
SI. No. Survey No. Type of land Nature of land unit (Acre) Area (in Hectares)
1 12/A Private Kushki 0.21 0.0850
2 12/B Private Kushki 0.4 0.1619
3 13/A Govt. Land B Kharabu. 0.88 0.3561
4 22/A1 Govt. Land B Kharabu. 0.13 0.0526
5 22/A2 Govt. Land B Kharabu. 0.4 0.1619
6 22/A3 Govt. Land B Kharabu. 0.05 0.0202
7 23/A1 Govt. Land B Kharabu. 0.15 0.0607
8 23/A2 Private Kushki 0.1 0.0405
9 23/B1 Private Kushki 0.63 0.2550
10 23/C1 Private Kushki 0.08 0.0324
11 23/Cl1 Private Kushki 0.27 0.1093
12 23/C2 Private Kushki 0.65 0.2631
13 8/ATA Private Kushki 0.66 0.2671
14 8A2A3 Private Kushki 0.15 0.0607
15 8A2A1 Private Kushki 0.15 0.0607
16 8/A2A2 Private Kushki 0.13 0.0526
17 8/B2 Private Kushki 0.58 0.2347
18 7/B/1A Private Kushki 0.17 0.0688
19 7/B/1A Private Kushki 0.18 0.0728
20 4 Private Kushki 0.1 0.0405
21 2/1 Private Kushki 0.04 0.0162
22 2/11 Private Kushki 0.05 0.0202
23 2/12 Private Kushki 0.05 0.0202
24 2/13 Private Kushki 0.05 0.0202
25 2/*/16 Private Kushki 0.05 0.0202
26 2/*/20 Private Kushki 0.01 0.0040
27 142/A Govt. Land B Kharabu. 0.45 0.1821
28 3/B Private Kushki 0.22 0.0890
Total 6.99 2.8288
State: Karnataka District: Ballari
Taluk: Ballari Village 4: Honnalli
SI. N Survey N T fland Nature of land Area In local Area (in Hectares)

. No. urvey No. ype of la atu unit (Acre)

1 138/A/1A Private Kushki 0.02 0.0081
2 138/A/2 Private Kushki 0.09 0.0364
3 138/A/3 Private Kushki 0.06 0.0243
4 138/B/A/1 Private Kushki 0.01 0.0040
5 138/B/4 Private Kushki 0.02 0.0081
6 138/B/5 Private Kushki 0.03 0.0121
7 138/B/7 Private Kushki 0.01 0.0040
8 138/B/6 Private Kushki 0.01 0.0040
9 138/B/2 Private Kushki 0.01 0.0040
10 138/B/3 Private Kushki 0.02 0.0081
Total 0.28 0.1133
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State: Karnataka

District: Ballari

Taluk: Ballari

Village 5: Halakundi

SI. No. Survey No. Type of land Nature of land ﬁ;ﬁa(illiz;al Area (in Hectares)
1 1/1 Private Kushki 0.54 0.2185
2 172 Private Kushki 0.38 0.1538
3 56/1 Private Kushki 0.09 0.0364
4 56/2 Private Kushki 0.09 0.0364
5 56/C3 Private Kushki 0.19 0.0769
6 60/A Private Kushki 0.77 0.3116
7 60/B2 Govt. Land B Kharabu. 0.3 0.1214
8 11072 Private Kushki 0.04 0.0162
9 110/3 Private Kushki 0.11 0.0445
10 110/4 Private Kushki 0.13 0.0526
11 110/5 Private Kushki 0.13 0.0526
12 111(p) Govt. Land B Kharabu. 0.12 0.0486
13 112/B Private Kushki 0.33 0.1335
14 319/B Private Kushki 1.5 0.6070
15 113(p) Govt. Land B Kharabu. 0.15 0.0607
16 114/B1A Private Kushki 0.49 0.1983
17 114/B1B Private Kushki 0.13 0.0526
18 114/B/2 Private Kushki 0.55 0.2226
19 215/B Private Kushki 0.13 0.0526
20 215/1 Private Kushki 0.05 0.0202
21 215/2 Private Kushki 0.04 0.0162
22 215/3 Private Kushki 0.04 0.0162
23 215/4 Private Kushki 0.11 0.0445
24 215/5 Private Kushki 0.15 0.0607
25 214/B1 Private Kushki 1.22 0.4937
26 317/A Private Kushki 0.1 0.0405
27 317/B Private Kushki 0.29 0.1174
28 318/1 Private Kushki 1.28 0.5180
29 220/B Govt. Land B Kharabu. 0.56 0.2266
30 220/B Private Kushki 0.03 0.0121
31 450/A Govt. Land B Kharabu. 2.1 0.8499
32 450/B Govt. Land B Kharabu. 0.7 0.2833
33 320/A Govt. Land B Kharabu. 0.48 0.1943
34 2/A/1 Private Kushki 0.15 0.0607
35 2/A/2 Govt. Land B Kharabu. 2.32 0.9389
36 2/B Govt. Land B Kharabu. 2.45 0.9915
37 452/B Govt. Land B Kharabu. 0.06 0.0243
38 52/E Govt. Land B Kharabu. 0.1 0.0405
39 52/A Private Kushki 0.01 0.0040
40 115/C Govt. Land B Kharabu. 0.28 0.1133
41 115/A Govt. Land B Kharabu. 0.12 0.0486
42 213/A Govt. Land B Kharabu. 0.28 0.1133
43 213/D Govt. Land B Kharabu. 0.27 0.1093
44 392/A Govt. Land B Kharabu. 0.2 0.0809
45 451/B Govt. Land B Kharabu. 0.23 0.0931
46 54/1/1 Private Kushki 0.23 0.0931
47 54/2 Private Kushki 0.25 0.1012
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48 54/3 Private Kushki 0.32 0.1295
49 53/A1 Private Kushki 1.6 0.6475
50 S3/E Private Kushki 0.43 0.1740
Total 22.62 9.1542
Summary
Extent of Town
Land in Converted Survey
District Taluk Village Acre Govt. Land Private Land (T.S)
Ballari Ballari Ballari Rural 3.39 2.11 0.32 0.96 -
Ballari Ballari Ballari City 8.26 5.85 - - 2.41
Ballari Ballari Mundargi 6.99 2.06 4.93 - -
Ballari Ballari Honalli 0.28 - 0.28 - -
Ballari Ballari Halakundi 22.62 10.72 11.9 - -
Total 41.54 20.74 17.43 0.96 2.41

[F. No.W.271/CN/BNC/2026-27/Land SRP/1727]

PARDEEP PURI, Chief Engineer-III/Construction
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